
GOVERNMENT OF INDIA 

MINISTRY OF WOMEN AND CHILD DEVELOPMENT 
  

RAJYA SABHA 
UNSTARRED QUESTION NO. 1270 
TO BE ANSWERED ON 27.07.2022 

  
DETAILS OF DRAFT NATIONAL POLICY FOR WOMEN 

  
1270.  SHRI P. WILSON: 
  

Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state: 
  
(a)   whether in 2016 a Draft National Policy for women was tabled by the Ministry and in 

2019 it was reported that the draft policy was prepared but no steps have been taken to 

adopt it, if so, reasons for the same and when the Ministry is going to adopt it; 

(b)   while addressing the issue of violence against women, the draft policy does not provide 

for a victim support system, whether Ministry is willing to provide a victim support 

system; and 

(c)   whether the policy emphasises on functioning of Anganwadi centres and whether the 

Ministry is increasing honorarium given to Anganwadi caregivers? 

  

  
ANSWER 

  
MINISTER OF WOMEN AND CHILD DEVELOPMENT 

(SHRIMATI SMRITI ZUBIN IRANI) 
  
  
(a) to (c):  The Government has taken various steps for social, educational, economic and 
political empowerment of women through various schematic and legislative interventions to 
address their issues on a life cycle continuum basis. In this direction, the Government has 
implemented the Umbrella Scheme 'Mission Shakti' for Safety, Security and Empowerment of 
Women as an integrated women empowerment programme which focuses on strategies for 
improving convergence across Ministries / Departments and at different levels of governance 
through a participatory approach.  
  

A National Policy for Women is already in place since 2001. The Ministry of Women and 
Child Development had prepared the draft National Policy for Women, 2016 which could not be 
finalised as it was felt that women empowerment is a cross cutting issue and before any 
changes are made to the policy, there is a need to comprehensively review the legislations, 
policies, programmes and schemes pertaining to women.  However, it has no bearing on the 
priorities of the Government towards empowerment of women. Further, the review of 
programmes and policies is a continuous process and based on the recommendations, 
suggestions and learning outcomes, the Government takes appropriate measure to amend the 
policies and programmes from time to time.  
   

Further, Anganwadi Workers (AWWs) and Anganwadi Helpers (AWHs), being honorary 
workers, are paid monthly honoraria as decided by the Government from time to time. Lastly, on 
01.10.2018, Government of India  enhanced the honorarium of AWWs at main-AWCs 
from ₹3,000/- to ₹ 4,500/- per month; AWWs at mini-AWCs from ₹ 2,250/- to ₹ 3,500/- per 
month; AWHs from ₹ 1,500/- to ₹ 2,250/- per month. 
  

Also, performance linked incentive of ₹ 250/- per month  is paid to AWHs and @ ₹500/- 
per month to AWWs. In addition, States/UTs are also paying additional monetary incentives/ 
honorarium to these functionaries from their own resources.  Presently, there is no proposal 
under consideration to increase the honorarium of Anganwadi Workers. 
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